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MR. CHAIRMAN : The House will now take up discussion regarding loss of lives and property due to floods,
drought and other natural calamities in various parts of the country. Now, Kunwar Akhilesh Singh.
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SHRI RAMESH CHENNITHALA (MAVELIKARA): Mr. Speaker, Sir, it is unfortunate to note that every year we are
discussing about the flood and drought situation in our country. At the time of the reply, the hon. Minister, whoever
maybe incharge of it, will enlighten this House with the long-term and short-term measures which are taken by the
Government. But it is heartening to note that these long-term and short-term measures were not really taking place
in different States.

Sir, the Natural Calamity Fund, which is earmarked for different States is very meagre, and the amount earmarked
is not at all satisfactory. | would like to know what is the criteria for deciding allocations to different States from
Natural Calamity Fund. The Central Government, the State Government and different Departments are not able to
properly monitor the long-term and short-term measures which are implemented by different agencies.

This South-West monsoon has played havoc in several parts of our country. Because of the heavy rainfall, the
normal life has been disrupted, more lives have been lost and the communication network has been disrupted. Due
to landslide and heavy flash floods, certain States are affected and cut off very badly.

Sir, | come from a State in which the recent flood played havoc in all the districts. Kerala is a State which is affected
very badly by the recent South-West monsoon. Unprecedented flood has caused immense damage to the State.
We have lost hundreds of human lives and extensive damage has been caused to the crops, houses, canals and



trees. Thousands of trees have been uprooted and also certain areas were totally washed away. Heavy loss of
crops has been reported from all the 14 districts.

1707 hours (Dr. Raghuvansh Prasad Singh in the Chair)

Heavy loss of crops has been reported from Idukki, Pathananthitta, Kottayam, Malappuram, Ernakulam, Kannur,
Palakkad, Kasargod and Kozhikode districts.

Sir, the paddy fields were washed away and rubber plantations were completely destroyed. The banana plantations
and other crops were at the receiving end of the natural fury. The entire Kuttanad region, which is called the rice
bowl of Kerala, has been affected and completely damaged by the recent floods. Sir, over 1,50,000 people have
been evacuated and more than 1,000 relief camps were opened in different districts. Many of the people were
drowned, and canals and dikes were seriously damaged.

Sir, as per the report of the Director, Indian Meteorological Department, the South-West monsoon reached Kerala in
May this year about one week in advance and moderate to heavy rains continued since then. Sir, unprecedented
and continuous heavy to very heavy rains in this year from 41" to 10t June, 2001 played havoc and caused a lot of
damages, especially in the South-Central districts of Idukki, Kottayam and Pathananthitta.

Sir, the State Government has submitted a report to the Central Government that 120 human lives were lost, 94
people were injured and 1,533 houses were destroyed. The Agriculture Department of Kerala has estimated a loss
of Rs. 158 crore due to damage to crops.

It includes paddy, rubber and other crops. Thousands of families were evacuated. The State Government had
sanctioned one crore rupees each to the district collectors. People who were evacuated from these areas were
shifted to the relief camps. The State Government provided assistance to these people even though it has been
facing a lot of financial crunch.

The point | would like to make is that when there was unprecedented natural calamite, the attitude of the
Government was very, very negative. When the floods occurred, the State Government immediately informed the
Central Government. When the then hon. Minister of Agriculture visited Kerala, all the Members of Parliament from
Kerala discussed this matter with him. The State Government also showed a film on the damage caused by these
floods. The Minister assured that the Central Government would be undertaking some immediate relief measures.

It is very unfortunate to note that the Central Government has not given any kind of help to the people of Kerala.
The attitude of the Central Government is highly deplorable and discriminatory. | do not understand why the
Government is showing a totally negative attitude towards the people of Kerala. It is a fact that all the 29 Members
of Parliament are opposed to the B.J.P. or the NDA. Not a single Member from Kerala is supporting the NDA and
that may be the reason.

Mr. Chairman, Sir, even to your State, that is, Bihar -- | was reading the reports given by the Library Section -- not a
single penny has been given. Not a single penny has been given to the State of Chhattisgarh, and no amount was
given to those States that politically oppose the Central Government. At the same time, if you go through the record,
we can see what kind of financial assistance was given to Orissa. The hon. Prime Minister announced on 18th July,
2001 an initial amount of Rs. 100 crore for relief and rescue operations. During his visit, the Prime Minister
announced an additional relief of Rs. 435 crore by way of additional three lakh tonnes of rice -- estimated to cost
Rs. 210 crore -- under the Food for Work Programme, and one lakh additional Indira Awas Yojana Units --
estimated to cost of Rs. 125 crore -- for rebuilding the houses for people who are below the poverty line. Secondly,
the entire Central share from the Calamity Relief Fund for 2000-2001 amounting to Rs. 86.21 crore was released by
May 2001. In addition, an assistance of Rs. 49.62 crore was approved from the National Calamity Contingency
Fund. This is the financial assistance, financial package, announced by the Central Government for the State of
Orissa. The Prime Minister himself had gone to Bhubaneswar and had undertaken an aerial survey.

Although the flood situation in Kerala was very grave, not a single Minister visited our State. Nobody has taken
notice of these drastic events and not a single penny has been given to the State of Kerala. When the Members of
Parliament from Kerala met the hon. Minister of Agriculture, Shri Ajit Singh, he told us that 'let the Central Team go
to Kerala, let them have an assessment of the whole situation, and let them give the report. After studying the
report, we will sanction some relief to your State.'

Sir, even before sending a Central team to the State of Orissa a substantial sum of money was announced for the
State of Orissa by the Central Government and the hon. Prime Minister himself. But, why was it not done in case of
the State of Kerala?

SHRI TRILOCHAN KANUNGO (JAGATSINGHPURY): Sir, that is not correct. A Central team had gone



there...(Interruptions)

SHRI RAMESH CHENNITHALA : Sir, | am not against the State of Orissa. | have full sympathy towards them. They
should get more than they have been getting. | am not against the people of Orissa. My point is that like the people
of Orissa, the people of Kerala are also suffering because of this natural calamity. But the Central Government is
not opening their eyes to their distress. The Central Government has not been kind enough to come forward with a
helping hand at this hour of their distress. That is my point.

Sir, the hon. Member from Orissa was telling me that when the super cyclone had struck the State of Orissa, the
Central Government had delayed in sending in assistance to the State because of political considerations. We
should not play politics in hours of natural calamity. It is very unfortunate that this discrimination is so visible at this
hour. It is really unfortunate.

SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, he is misleading the House.
SHRI RAMESH CHENNITHALA : Sir, | am not misleading the House.

SHRI BIKRAM KESHARI DEO: Sir, the then congress Government of Orissa had mis-utilised the funds. There are
cases registered against various Departments of the Government with the CBI. The Vigilance Department is looking
into corruption of the then Congress Government. They did not manage the funds properly.

SHRI RAMESH CHENNITHALA : Sir, my point is that a tragedy is a tragedy and we have to extend our fullest co-
operation to help the people who are suffering. We should not play politics in this. Unfortunately, we can see
political considerations are playing a role in the allocation of funds to the States that are affected by natural
calamity.

Sir, the hon. Chief Minister of Kerala is here in Delhi. A Central team visited Kerala and they have already submitted
a report. | think, the hon. Chief Minister of Kerala, Shri A.K.Antony has met the hon. Minister of Agriculture
personally. In his reply to this debate, the hon. Minister of Agriculture should at least assure the people of Kerala by
announcing an interim relief of Rs. 100 crore. The process of rehabilitation is now going on. People cannot go back
to their houses because these houses are in a dilapidated condition. To complete this rehabilitation process, an
interim relief to the tune of Rs. 100 crore would be very much needed.

Sir, some parts of Kerala are experiencing a peculiar phenomenon. Wells are disappearing. The water levels in the
wells are coming down. Multi-coloured rain in this part of the country is being noticed. The people are in panic. A
Central team should be sent to the State of Kerala to find out if there had been any geological changes taking place
there or not. So, | would like to request the hon. Minister of Agriculture to send a Central team to find out if any
geological changes are taking place in some parts of the State.

Sir, once again, through you, | would like to request the hon. Minister of Agriculture, who has always been
sympathetic towards the people of our State, to announce an interim relief of Rs. 100 crore to help the people of
Kerala. and Rs.500 crores as relief to the state.

SHRI SURESH KURUP (KOTTAYAM): Sir, the magnitude of the tragedy has already been described by my
esteemed colleagues. Some parts of our country are facing devastating flood conditions. At the same time, some
other States are facing drought conditions. Various parts of the States of Orissa, Bihar, Uttar Pradesh and Kerala
are also facing flood conditions.

Orissa needs the sympathy of the whole country. Orissa suffered from the devastating cyclone last year, this year it
is the devastating floods and in between there were droughts. Despite the much-talked about disaster
preparedness in Orissa after the cyclone, the recent floods once again proved that the State, and the whole country
as such, is not at all prepared to face this type of a situation. Other parts of the country are also in a similar
situation, though not of this magnitude.

My friend Ramesh has mentioned just a little while ago as to what the flood situation in Kerala is like. This flood is
the biggest in Kerala in a span of thirty years. In total 107 people were killed. As you know, prominent photographer
Victor George was killed while he was trying to photograph a landslide. Twenty thousand families were rendered
homeless and thirty-five thousand relief camps were organised all over the State. Even perennial agricultural crops
like rubber and coconut were damaged. Kerala Government has estimated that the loss to the State is to the tune of
Rs.552 crore.

Apart from this flood-related problems, Kerala has a long seashore of some 560 kilometres. Earlier, Central funds
were allotted for building seawalls. That fund is not there now. Seawalls built earlier with the help of the Central



fund are already damaged. People living in the whole coastal belt are badly affected by this. In the earlier situation
Kerala could depend on the Central fund for building these long seawalls. That fund should again be given to the
State.

The Central Government should not view politically the aid given to States for flood relief work. | do not dispute the
quantum of aid given to Orissa. It is less when compared to the damage suffered by Orissa. However, take the
situation in Kerala. The Central team came only after two-three weeks. The fund allotted till now is a mere Rs.26
crore, and that money is already due to the State. That is from the Calamity Relief Fund, which would have been
given to the State during the month of December any way. They released it much earlier, that is all. So, not a single
pie has been given till now. | do not know whether the Central team which visited Kerala has submitted its report.

Sir, the people of the State should not be punished for the laxity of the State Government. The hon. Chief Minister,
while he was the Leader of the Opposition in the Assembly, could come all the way from Kerala even before the
then Chief Minister for meeting the hon. Prime Minister and submitting him the memorandum on floods. But now, he
is not finding time to submit the memorandum to the hon. Prime Minister even three to four weeks after the floods.
My point is that why the people of Kerala be punished for the laxity of the State Government...(Interruptions)

SHRI RAMESH CHENNITHALA : He has submitted it. A copy of the memorandum is with me. This is the
memorandum...(Interruptions)

SHRI SURESH KURUP : He might have submitted it today. Now, the floods have receded. Floods occurred there
three to four weeks earlier. People of Kerala should not be punished for any laxity on the part of the State
Government...(Interruptions)

Sir, last year when the floods occurred in West Bengal, the Chief Minister and the MLAs of that State came to New
Delhi and sat on dhama for demand of aid. But they were not given any aid. That is why | say that the
CentralGovernment should not favour one State and punish other States. TheCentre should not show any
discrimination in giving floods relief to the affected States.

We in India have a federal set up. So, here, the Central Government should set up some independent mechanism,
maybe a Committee or a Board, to study the types of situations like floods and droughts. And that Committee or
Board should decide what should be the aid to be given to the concerned State. Otherwise, there will be perennial
complaints from the States that the Central Government is showing favouritism to some States and discriminating
other States.

So, my submission is that taking into consideration the seriousness of the situation in our State, Rs. 552 crore,
which is the damage assessed by the State Government, should be immediately released to Kerala.

Sir, in Kerala, mostly all roads have been damaged and all crops have been damaged. Thousands of people have
been rendered homeless due to this natural calamity. Moreover, apart from the natural calamities, even some
unnatural calamity has occurred in our State recently. My esteemed colleague Shri Ramesh Chennithala also
mentioned about them as to how some wells are suddenly disappearing, how new wells are caving in without
anybody digging it and how a multicolour rain occurred there in Kerala.

So, my request is that a special team should be deputed by the Central Government to study all these geological
phenomena occurring in Kerala.

With these words | conclude.

SHRI KALAVA SRINIVASULU (ANANTAPUR): Thank you, Mr. Chairman, for giving me this opportunity to
participate in the discussion. | would request you to kindly allow me to speak in Telugu.

MR. CHAIRMAN : All right.

*SHRI KALAVA SRINIVASULU (ANANTAPUR): Thank you Chairman Sir, for giving me this opportunity to participate
in the discussion. Please allow me to speak in Telugu.

Sir, floods on one hand and the droughts on the other have totally disrupted and dislocated the life of the people of
this country. While Hon. Members have spoken at length about the fury of floods in Kerala and Orissa, |
concentrate on speaking about the unprecedented drought which affected my State, Andhra Pradesh. The rainfall



in my State had been nil this year and as a result the State had been subjected to an unprecedented drought. The
people especially the farmers are under tremendous pressure as they could not grow crops this year. Normally the
cropped area in the State during Khariff is 83.23 lakhs but due to prolonged dry spells the area has been reduced
this year to 26.32 lakh hectares only. Last year the Khariff crop coverage was 45.86 lakh hectares. As there were
no timely rains, the farmers could not even sow the seeds even in half of the area. This is the position in the dry
land area. The situation in the command area is no different. As there was no water available in major projects like
Nagarjun Sagar and Srisailam, farmers could not go for sowing and transplanting of paddy. This year the paddy
crop coverage in the State is only 3.54 lakh hectares as against normal coverage of 27.71 lakh hectares. | request
the Central Government to kindly note that the area under paddy cultivation this year is 87% less than the normal
coverage.

*English translation of speech originally delivered in Telugu.

Growing groundnut is the main livelihood for the people living in dry land areas in the State especially
Rayalaseema. Growing groundnut is their main job. In the absence of rains this year the ground nut crop coverage
in the State has plumetted to 1.91 lakh hectares as against the normal coverage of 16.24 lakh hectares. The State
experienced severe drought last year also. In 2001, 142

mandals spread over 7 districts were declared by the State Government as drought affected. But most
unfortunately, right from the start of this season there were absolutely no rains in many larger parts of the State.
911 out of the total 1099 mandals are already reeling under acute drought this year. Barring Hyderabad, all the
remaining 22 districts have already been declared as drought affected by the State Government. Because of the
drought this year the people, especially farmers and agricultural labourers are subjected to sufferings which are
beyond any description. The farmers are not in a position to grow crops. The agricultural labourers have no
employment and thus are starving to death. Approximately 1775 man days were lost and the estimated loss as
wage earnings by agricultural labourers is about Rs 887 crore. Needless to say that during the drought period there
will be a shortage of fodder. This year the fodder problem is quite acute. The estimated deficiency of fodder is 122
lakh metric tonnes and the estimated loss is about Rs 629 crore.

Sir, there is an acute shortage of drinking water in the State now. The State Government has been trying its best to
meet the situation. But it is well beyond the means of State Government to meet the situation. In thousands of
villages the bore wells have already dried up. Lakhs of people are facing the shortage of drinking water. Sir, | have
the privilege of representing Anantapur district which happens to be one of the most awkward areas, not only in the
State but also in the country. Anantpur receives lowest rainfall after Jaisalmer in Rajasthan. The average rainfall in
the district is 540 mm. By June, this district has received only 36 mm as against

the average rainfall of 131 mm for the month. Groundnut is grown in 8 lakh hectares in the district. But this year the
crop has been restricted to just 36 thousand hectares only. Even in areas where the crop is planted, the growth has
been severely affected due to irregular and scanty rainfall. Andhra Pradesh has been singularly unfortunate as it
has been continuously reeling under one natural calamity or the other. One year there will be floods which wash off
everything and the other year it is drought which knocks off the very bottom of agricultural activity. When everything
is alright, the crops get destroyed by the pests. This has been the story of the State for the past 5 years. The
country is well aware of the fact how the cotton growers in the State have suffered in the recent days. | am bringing
the plight of farmers to the kind notice of the Central Government with the fond hope that something would be done,
at least at this late stage, to mitigate their suffering. The State is reeling under an unprecedented situation. The
State Government under the able leadership of Chandrababu Naidu has already initiated several measures to
rescue the farmers on a war footing. The State Government has already released Rs 176 crores for the purpose.
The amount is being spent for providing drinking water, fodder and for preventing farmers and agriculture labourers
from migrating to other parts of the country in search of their livelihood. The State Government is in constant touch
with the Union Government in this regard. Apart from our beloved Chief Minister Shri Chandrababu Naidu, the
Members of his cabinet and top bureaucrats of the State Administration are appraising the Central Government of
the grave situation arising out of the prevailing drought in the State.

The Andhra Pradesh Government have already submitted a memorandum to the Central Grant for the immediate
release of Rs 849 crore required to meet the drought situation on war footing. In addition the State has also
requested the Centre to release 6 lakh metric tonnes of rice under food for work programme. |

take this opportunity to thank the Union Civil Supplies Minister for issuing orders to release 3 lakh tonnes
immediately. Sir, we, the Members of Parliament and Ministers from our State, have already met the Hon. Prime
Minister, Hon. Agriculture Minister and appraised them of the grave situation arising out of this unprecedented



drought. | am happy to say that the response was quite positive. A Central Team has already been deputed to the
State to study the situation and report back. The Central Team has been studying the situation prevailing in various
districts. | hope that the Central team would submit its Report very soon to the Central Government. There were
some rains in the State for the past few days. But it makes little difference. The agriculture season is already over.

Had the rains been before June 15, the situation would have been different as there was a possibility of growing
groundnut. But it is of no use now. Even if the seeds are sown now, there is no possibility of good crops at this
stage. The returns will not be sufficient to meet even the expenditure. As | submitted earlier Sir, the paddy
cultivation could not take off the ground this season.

Sir, it is high time for the Central Government to chalk out a long term programme to fight the recurring droughts.
Anantpur is a drought prone district. Unless long-term measures are implemented in the district to fight the drought
situation, the people living in the district continue to suffer. The State Government has very limited resources. ltis
well beyond the means of the State Government to take up relief measures on its own. It is the duty of Central
Government to extend a helping hand to the State in times of crisis. The Central Government should have long term
measures to combat such situations. Such measures should be implemented at once in districts like Anantpur.
Otherwise the people will continue to suffer. Drip irrigation facilities have to be provided to the farmers on subsidy
rates. Dairy development programmes in the form of packages have to be implemented in such drought prone
areas. Watershed programmes should also be

taken up on a large scale to help the farmers. Special grants have to be provided for an integrated development of
these areas.

Sir, before | conclude, | appeal to the Central Government, through you, to release the grants as sought by the
State Government immediately. | also appeal to the Union Government to release 6 lakh metric tonnes of rice under
food for work programme to meet the drought situation in the State.

| conclude, Sir, thanking you for providing me an opportunity to speak.
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SHRIMATI SHYAMA SINGH (AURANGABAD, BIHAR): Sir, | stand up to draw the attention of the House towards
the ravages and devastation brought by the ensuing floods in Bihar. Fifteen districts of the State are badly affected
along with a population of ten lakh people. What is even more tragic is that these devastations are crippling life and
infrastructure, year after year.

The State of Bihar is the most flood affected State in the country, accounting for 17 per cent of the flood prone area
of the country. Post bifurcation, Bihar now supports a population of 64.25 million within a geographical area of
93.81 lakh hectares. Out of that, 68.80 lakh hectares are flood prone and ten lakh hectares perpetually water
logged. Due to cyclical and climatological factors, the problem of floods are confined not only to the plains of North
Bihar, but cover large tracts of Central Bihar also, which includes my constituency, Aurangabad. Presently, 30 out
of 37 districts of the State are flood prone. In the report of the Rashtriya Barh Ayog (1980), the figures given of the
flood prone area stands at 42 lakh hectares. Due to changes in the river regime, now 68.80 lakh hectares are flood
prone according to the Master Plan, Vol. |, prepared by the Ganga Flood Control Commission. The wide spread and
pervasive nature of the problem is evident from the following chart which | shall lay on the Table of the House.

Nobody in this House has pointed out the reasons and the factors which are responsible for the devastation which
the flood causes every year. We only talk about the situation, we talk about natural disasters, we talk about natural
calamities and we only react to it. There is only a re-action after that. The remedial measures and the solutions to
the problems, | think, need a deep thinking. The hon. Minister for Water Resources is here. | presume and | expect
that he would note down the table that | shall lay in order to get on to the bottom of the problem and to see that a
solution is brought forth in the future.

The main rivers and their basins draining in Bihar are, the Ganga -- which on its left bank is joined by the Ghaghra -
- the Gandak, the Bagmati, the Kamla-Balan, the Kosi and the Mahananda all of which originate from the
Himalayas. The major tributaries which join the right bank of the Ganga in Bihar are the Karmanasa, the Sone, the
Punpun, the Kiul-Harohan, the Badua, the Chandan and the Gumani. The Karmanasa originates from the Kaimur
range of hills in the Kaimur district of Bihar and the Sone originates from Maikala regions of MP, while the Punpun
and the Kiul-Harohar both originate from the hills of the Chhattisgarh.

| am saying this because these are the various rivers which are flowing across the various States. Now, | will come
to the causes for the floods in North Bihar. All the rivers, excluding the Burhi Gantak joining the Ganga on its left
bank in Bihar, flow through a considerable length in Nepal. A large part of their catchment area falls in the glacial
regions of the great Himalayas. These rivers are snow-fed and hence perennial. Thus, in spite of protection
measures carried out in the State with investments totalling around Rs. 1040.63 crore on flood management works,
only a small portion of the State has been covered.

By constructing embankments, reasonable degree of protection has been provided in these river belts, thereby
providing the infrastructure for development of irrigation, for roads, railways, industries and settled habitation. It is a
well documented fact that before the construction of the Kosi embankment, in between 1736 and 1936, the Kosi
had migrated 120 kms. westward of Purnia.

I would like to lay this on the Table of the House for the hon. Minister to understand the situation. | think he may not
understand the gravity of the situation in Bihar. But the people who are suffering must also know that their problems
have been taken into account. It is just very easy to say that there are floods in Bihar. What is the fund this
Government is giving us? Mr. Minister, you may give us more funds. | think, as it is, in the case of Bihar | find that
you have not allocated any funds because they do not happen to be part of the National Democratic Alliance. But,
apart from that, there are other basic factors which you must take into account, that is, humanity, welfare of the poor
people and those who are devastated by the floods. | have toured those areas. | can say with authenticity that the
way the people are dying is horrible. Five lakh people have been rendered homeless in 13 districts in Bihar. What is
the Government of the day doing? We are just talking about it in this august House and forgetting about it the
moment we go out because Bihar is Bihar. | find this very sad reflection on the part of the Government of the day.

| would now like to bring in six major solutions. | draw the attention of the hon. Minister of Agriculture and hon.
Minister of Water Resources. | would table these six points because if | start reading them, the hon. Members will
be impatient and they will not like to hear the basic issues that are ailing this country because they rather treat it



very peripherally and feel that all is well and all is honey and rose. You can go home after making a lengthy lecture.
You would say that so and so has given a good lecture and you go home. Apart from all these things, | would like
this august House to apply its mind to hear the six points in a nutshell. | would like to project before the hon.
Minister the six important solutions to the problems that are causing floods in Bihar.

First, I would submit that all the major rivers in Bihar are inter-State or international river systems. This seriously
limits the extent of action that can be taken by the State on its own, and does not even allow a partial or semi-
permanent solution to the problem. Bihar's flood problem requires intensive morphological studies to be undertaken
along the entire middle reaches of the river. For any meaningful solution, the behavioural pattern of the rivers must
be known. At least, in the case of the Ganga, the Kosi, the Gandak, the Bagmati and the Kamla Balan, the
Government of India should mount, without further delay, river morphological studies, drawn from satellite imageries
listing the changes in the rivers behavioural patterns due to formation of shoals and sand deposits and flag the
looping/meandering points of the river along these reaches.

The second point is this. Experience over several years clearly suggests that in several reaches of the rivers, shoal
formation has forced the river to meander and change its course from bank to bank. To tide over this problem in the
short and medium term, dredging operations need to be undertaken in select reaches and small length of these
river systems.

The third point is that you have to construct embankments on remaining length of river and protect these
embankments from erosion by constructing spurs and other suitable anti-erosion works.

Fourthly, embankments are to be provided with all-weather roads over which flood protection vehicles could ply
smoothly.

Fifthly, the problem of aggradation demands progressive raising of embankments which are now quite old. The
existing embankments need to be raised and strengthened, and provided with flood escapes as over the years the
river-beds have risen due to the constant deposit of silt and debris.

Sixthly, you have to increase the waterway of railways, national highways and state bridges in view of the rise in
river beds. This would relieve stress on embankments caused by additional influx. This point is very important.

Lastly, the performance of some of the existing embankments also needs to be evaluated. Deprivation of silt and its
fertilising properties within low lying areas are exposing the ill effects of such constraints on the river regime and the
geographic depression in the country side.

Before concluding, | would, therefore, urge upon you, Sir, and the hon. Minister as well as this august House to
pass a resolution for early action by the Government of India for construction of the Sapt Kosi high dam at
Brahkshetra in Nepal and complement the efforts of the State Government financially and organisationally to
implement the flood protection works urgently.

With these words, | conclude.

18.00 hrs.
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o1 5 <1 aral AuTe S TTeT 8, 98 3P & & A¥eREl & Ut i gn wfe e oft araf 8 @1 39 &= @ ufafaftai w1 i g mfe s
=Ryl

AEIGY, IR dean @ a1 faER @t anfdfe fRIfY aqar g8 81 e & yerar & 319 iR QX1 e ok € o ordt S are-difsdi x wireft
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WY, AT THD qga T URUTH & W 2

|ANRT 7B, $61 TR B W, § U a1 qHE B g

Si. Ygay wag g @ wafy weey, R ot Raft guiaget 81 safer & R snft gars & qars g o1, S9% 918 916 oM ¥ &R
qardt g¢ oiiv Sud f Surer qardt q@ @t & o9 SeR 33 |r &€ | Sar #Y dier Bt 7 arera €1 it Ry w fRufy o ot @1 few @
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st TSN IS IW U AIed 1 GAIRY AEISE, ... T IE AL g E & 7
&€, ( =aur)
MR. CHAIRMAN : The unparliamentary expression may be expunged.

ST, Ygaw ware fHE | |t 7ered, Sar S fer B gW Hed & HiemHW | QU B GAA =@ 8, anm o A w8 R wergyfa @
@ €, dfhd A A dg-da # SoeR Faue 951 S 8, I8 oal &) v 21a€) (2aum)

|HTIfY BT, AT Aeel A Fal § 3R Rue oft & fp 3 R A = w1 9% 9 et e gkt &, sEt 40 vfwd et srdel fagw |
Bt 71 van i 78€] (saur)

IRy T8Iy, 39 Al @1 dres @1 a1 =i 985 omar £ sk sxft SR 39 Al S gt B wn dvar & arfd A | gaR o @ -
&t # aren de1 B &€, ()

MR. CHAIRMAN: Kindly speak about flood situation and nothing else.

Si. Ygaw ware i @ gunfa #eiey, fAeR @ S=an 31 e faufy 8, 38 9! 39 a9 9 9 21 g9 gy o a€| "<t 98 |dred wad
ST B TR B SoM & AU € 5 9 ot oFar &t @ disT € S9et T derd £

Al AEIGE, JOTE HAl Sl G EHN ARY Fax Uh T€ € [ g 7t ot 7 fagr & @y Suenyel @aer fhar ¢ &€ ( =aum)
* Expunged as ordered by the chair .
[HTIf AEled @ =E 416 WR 9 W@l ol

MR. CHAIRMAN: Kindly address the Chair.
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*As the Speaker Subsequently did not accord the necessary permission, the papers were not treated as Laid on the
Table.
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HHATgfa AEled @ oY 99 foy wi de @ €7 em dfdv
&€, (aur)
stadt e g : oma o wfem uidt & € s w1 FRYIGE] (araem)
MR. CHAIRMAN : That will be verified.
ST, Ygaw wag fag @ wvfa weiey, oy e e @ve e AR Ia€) (=aar)
wHTafY Helga e, sy Afdgl
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Afer fReR ¥ froa ara ff wdeor 78 fFa ok g1 @1 ff 7 foran1&€) (aem)

MR. CHAIRMAN: Definitely he will be short. Do not give him any leverage.

Y. YEEw uHTe fHE @ ARIT TR 3 - IS # 919 o O U W FUs Tud R a1 # i W Bis vl Ry ok & 5 gl ¢ § B
Raré 71| A€| (zaar) ST 91 iR el Afp IS & AEa § U | W AeHTd gor Tl

RIY TR 4 - WRA PR AMH-T1.ELY. I90 ESR & 6 #guraqef ofiv Svemgel a@sr st 218€) (=aar)
ARG TR 5 - &€, (FJaur)
Hiadt warn (fe g8 9gaq a91 R 21a€, ()
it smran HEat (SEeYR) | Sl qEled, A o 9T @ WHhd §, TR T o "l | &€ (Fau) I8 e 21a€) (@)
HHTAIRT HElGd 379 R &1 R0 &Y qebd &1 9 3l
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59 Wi Us T gei Refle & forg =18 Ran 81 # grar o € 6 femgwam wr R Refte 78 dean, fegr 3 dea ¢, fRer 9t 50 war
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weft dip, TE A TBR BT ULTHIS B wra ¢ 5 e & w9 vaw gon| Rrarg o e € gon, ity gars gl ag frizvn &1 e
&l garl, FAfY d1g 3TE | ifdp a1g 3R Y@ETe | &N dd18 iR S difed 8iclt 81 ae ¥ &1 qard! gt 8 & fFaml &t wud qaie 81 Sl
2l U2 Hrewr fFam Gt xar g, §fiw 91 &, @e a1 € i sRar €, S war 8, S e € AR 3EAd &1 B el €, dAfp 918
I F SHH T BE Fatg 8 o &, Ut F woht ot & A ¥ TR &) F HfeE ¥ B ? fF v B WA o & W H o ) S
2, T He® W, HE Il T8 W -9 DY A 8§, TE A1 GEHY Al 2| SHH! fFar weft & 6 Say @ @i, smarm @ fag A
P HoTE Beft B1 TR & I €, TP g2 Wl €, Wt Wy 9afs Bkt &, WX wa @ g wed e ancht € A 9 ot 9w B g
et €1 aft 91 BH oNE €, s T Y @1g o 8, ol W A Y q1g oA, & At SR 26-27 Rrel w1 | wfad B € fEr A
fBgea™ & 40 WA @M, HSl AN 416 W gHIfaT Bld ¢ 1 3afere ¥ |t wfemrgai € aifd agi @t Setar @1 dieT ey @t e @' 9T, gar
T, T g AR B I gIAT B EH @I A S AR W, Wl HYd oy | W 2, e axer g R A 9, S o @ 5 At
HHT 8], 98 9! &), @R 9T O 8, 39 i @ 91 e @ Ioifa 9ed Uge TS, 99 @i o & Ay« i € fp | g o 8@,
FRIS! AN B 1T Pal MR HAST AN BT HaTel Io131| T, AfEAT T AT suaret # svaw ged § O @ w R o 5 & afaq @,
Sl AT AN B 1 He, Mdl H Sl g4 g AN &, ID! a1d Pe, THAl DI A1 Fe, W1 IS AN &, ITH1 a1d He| I Haled WA 8, T&i
IIHT HaTA Io1 A1y | FEifery At disT 98 W 81 & & 3R 99 J81 ¥ard 9ol Al §99a aog 73t 98 4 €| IS # 1 fa o1 e '@
T 3R TEl 3@ AN WY BrE Bt EH G & AIA S €, & A P 73 g5t T E, T8 gErs H AT AR S T |

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRIMATI BIJOYA CHAKRAVARTY):
Sir, | have a point of order. anft s ia weea 7 i1 Fe1, a1 e & 5 ST A DI TS T IS H e B I TR BT TS R
Tiien feurdsde 8, 991 @l 3 oHdH @ & ok a8 9 R fiem & 919 &7 yarw=it &1 99 &t 21

IS a1 gur HAl off 7 gg SHR 100 HYs ¥9¢ Y A | Ve G € 6 wig IS 7@ T o1l @ et o @ 915 @1 arern afeva€) (=
qE)

SHRI K.P. SINGH DEO (DHENKANAL): In the memorandum, the Chief Minister of Orissa has himself admitted that
it is eye estimation. They are going to send a detailed memorandum after the water recedes. &€| (/nterruptions)

SHRI TRILOCHAN KANUNGO : Sir, he is misleading the House. ...(Inferruptions)
st a1 A (W) | R ffgwE gshar @ fewa T8 8a€] (@)
A Agicd @ anft saat ard T o €1 9ig st Hiw A, @9 o1y v aTd SRyl

S1. YA WG (HE : IS B 400 FRS Y TE, 1000 TS ¥4V et @rfey, Afh Sefte srqura ¥ W@t W SNy, Bt gpHa TE E,
Tel Wt gafdl & IR W ARG GBR DI G S AMRY 3R DI WGWd Tl D3l afey| va i ares wfea edarer sl ey

aHTafe JEied : TS G GG B AT & 319 T FAT B

1. YA e f8E : it a1 dEek T SO A gora & 6 WRa-Aure &1 wwsiiar e @y iR | fgaer @ fag @18 9w
arél Bt AIfET| 9T B AhA B AW WRA ISR B Bl A8y, Hifes AeR J iaxicry Azl ¥ gaidl et 81 o a7 ugat ue= § v



we darex fvage fae smar on, St avE @ us siadda S Rare e f s arfRg| Swe Ted wRa-AuTe FHEar #Y R R wd 9Rd
RGN B 98- BT TRY| 918 W oig q91dl Bt & a1 Med @ Y WRd WRAR B o0 WeR $ 4ie ) @S 81 =riay| e Y59 fey ws
H Sl AT R 8, SHdT JIa o A1y TS 7 8 99D o W WRA TR B ydy & anfeq| Rrang @ «ff wfaa sew s el

faEgR & @ foraan wewTa g3 €, AN I Shdl M A| TE B G T3 St A Bw WweR & fam =0 St B o7 o & 1149w amam g™
St ¥ arefen #Y 8, SEr oftwr o TRyl 97 ¥ fiER ol wras F 4 wE 21 119 R smam F srpe Y off R ae @ forg wrpfie
amaeT B | A frefl, 3w it § feadft satd g2, o @t gon, SUS MuR W dear gl AfFT R w=ft oft 7 figr & e =y =&
fopar| faeR & <1 feTs e & 3k sRgs § va dters, <ifp &= ST &1 Rax € 2| 39l &wa & fave 9 =8, afew smadl & feaw
Y R 1Y N B A1 3R Wigfad smuer B ¥ el If¥ &1 deam g1 wnfv| w9 9% Hare gur Ha ot & ame ot v ofik
=t oft & | oft v ) ge wE A o i w fAw a6 forw € A 9 wiiRes i g Wed @ ued WY Edn §1F 39 R far-fans
BT =1fRY ofiR fagr &1 e wean =& =nfv|

*As the Speaker subsequently did not accord necessary permission, the papers were not treated as Laid on the
Table

IR 43 AN A1Ed © % [FER &1 3 & ors fan 9y iR 9 39 R Aeifa S aed 2a€) ( @Ear) dfeE fER $1 Sear a1 St 2
3R A WEW Uge SAaA 98l ST o7l 59 urefagd fEerdt & @1 sfaagR sivar 8 18€) ( @aumE) 8§ FEaRE aReR 31 gk @ e |

21 Ul & Wi H AU ad A Bl g
it TS 19 I Uog A1ed : gETafa o, A U omiE €,4€) (raumE)
|l #Ei]d @ ey afsgl

&€| (zaur)

it TSw i 9% uw Ared : G SR, JgEw 91g St A Fe 5 asi el @Y gadt 7€ @ A gt @ g "ot § 6 el aed & 17
fam TR kg # @7 f W & qracE & W AR R gev onvIA€] (araur) T8 SEe! gar @ T 218€) (2aum)

AT HEled : 31T 48 wEy|

&€, (asr)

SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): Mr. Chairman, Sir, thank you for giving me an opportunity to
speak on this distressing condition of different States which have been affected by flood and drought. Orissa
deserves a special dispensation; but | shall come to it later. | request the hon. Members of the House, on both the
sides, through you, to kindly consider this aspect as to why and how Orissa deserves a special dispensation from
the Centre.

| fully agree with my friends Shri Ramesh Chennithala and Shri Suresh Kurup that the new meteorological and
hydrological developments in Kerala should be investigated and they should be scientifically studied. But they
should not join issue with Orissa and Orissa's plight. Orissa is abundantly rich in natural resources but it is
unfortunately a land with natural calamities and neglect.

Today | am not taking you back to 1866 of Naanka Durviksha which had taken away about one-third of its
population. | am only telling you and giving you the history, the picture and the facts of the last five years, including
the killer super cyclone of 1999. In 1997 the western part of Orissa was completely affected by serious drought. In
1998 Orissa was affected by heat wave causing death of more than 1,500 people in the entire State of Orissa. In
1999 the killer super cyclone came and deluded everything. Sixteen of 30 districts were affected very badly and
very seriously in 1999. Again in 2000 the western part of Orissa was affected by serious drought.



In this year, what happened in Orissa was not a flood but it was a deluge. Sir, | have been hearing with rapt
attention the speeches of the hon. Members here. | tell you that in Orissa the devastation is unprecedented. | am
telling you as to how it has happened. If you look at the normal rainfall, in Sambhalpur the normal rainfall in the
month of July is 469 millimetres. But do you know how much rain it received in the month of July this year? This
year, in the month of July, it has received 1,063 millimetres of rain, that is 126 per cent more than the normal
rainfall.

In Sonpur, it is 135 per cent more than the normal rainfall. Similarly, in Cuttack, it is more than 117 per cent and in
Kalahandi, which is known for drought and is shown in the world map as drought prone area, the normal rainfall in
the month of July should have been 343 mm against which it was 1010 mm .i.e. 194 per cent more. It is a deluge; it
is an extensive devastation; it is a catastrophe, it is not a flood. When my friends from Kerala and Bihar are joining
issues with Orissa with regard to the relief operation there or .grant from the Centre, | would request them not to do
so at the plight of others There may be floods here and there or there may be something else, but in Orissa, it is not
like that.

Sir, in the super-cyclone which hit Orissa in 1999, 14 districts were affected and this year's deluge has seriously
affected 24 out of 30 districts. Eighty-five lakh people have been affected. Out of 307 blocks, 199 blocks are
affected. Out of 2,429 Gram Panchayats, 16,000 villages are affected. Eighty-four out of 102 urban local bodies are
seriously affected. Crops standing on seventeen lakh hectares of land have been totally damaged. Houses and
cattle of more than three lakh families belonging to marginal farmers and agricultural labourers have either been
washed away or razed to the ground. More than 100 people have died and more than 15,000 cattle and other
domestic animal of economic importance are reported to have been lost. This is the position in Orissa so far as the
devastation caused by flood is concerned.

My friend, Shri Chennithala was telling about the super-cyclone. We had told categorically here in this House in
1999 that Shri Giridhar Gamang was the Chief Minister and he was an honest man. Today also, | repeat that he is a
good man and he is an honest man. But he was surrounded by a galaxy,by an army of corrupt people due to which
the entire relief operation was mishandled at that time. | throw a challenge if any body can refute that it is not true.
This has been investigated also. This has not only been investigated, but the C&AG has also given its report on
that. The C&AG has given a report that all the things had been mishandled.

My point is let the facts be clear. The Cabinet Secretary had gone there on the request of the Chief Minister of
Orissa. The Central Team had gone there. Then, on the basis of their reports, Rs. 100 crore were released. Then,
the Prime Minister went. Anybody who would have seen Orissa on the 19, 201" and 215t from the air, he would
have seen Orissa as a part of the Indian Ocean, full of water. There was water everywhere. That was the position
in Orissa at that time. Then, the Prime Minister went and gave some relief, but that was too meagre. Orissa
deserves a special dispensation. | call upon Dr. Raghuvansh Prasad Singh through you not to join issue with
Orissa.

So far as Orissa's own revenue is concerned, 93 per cent of its own revenue goes back and is spent on debt
clearance, both as interest payment and capital repayment. | request, through you, all the hon. Members of this
House to tell me the name of a single State, other than the special category States, where so much of money, 93
per cent of its revenue, is spent on debt clearance. There is no such State.

Orissa does not have the finances for that reason. Therefore, Orissa deserves a special dispensation. They have
enough natural resources, but year after year, Orissa is being affected by natural calamities. That adversely affects
the economy of Orissa. Otherwise, Orissa would not have depended upon the Centre.

| want to give some suggestions to the hon. Minister of Agriculture, the hon. Prime Minister and the Government of
India. Let us be very frank. Last time, we were telling in this House that Lord Jagannath comes first for the people of
Orissa and next to Lord Jagannath, we were praying to Chandrababu Naidu. Yes, we were doing this at the time of
super-cyclone. However, let me tell you, Sir, this time the relief operations were handled in such a manner that even
the Opposition friends have confided to me that it was marvellously handled. The only reason for that, is one
hundred per cent honesty. Shri Giridhar Gamang is a honest man, but he was surrounded by such a group of
people that the relief operations were not done properly. Thanks go to Naveen Patnaik and his Council of Ministers.

Sir, | have a few suggestions to make. Let me tell all those Members who were saying that some partiality was
shown towards Orissa that it was not at all correct. ...(Interruptions)

SHRI ANADI SAHU : He is talking about facts and not gimmicks.
MR. CHAIRMAN: Kindly suggest whatever you want to suggest. Please stick to the point.
SHRI TRILOCHAN KANUNGO : Sir, you were not disturbing the other speakers. Kindly bear with me for two or



three minutes.
MR. CHAIRMAN: Your suggestions are valuable. Let them go on record. Therefore, give your suggestions.

SHRI TRILOCHAN KANUNGO : Firstly, Rs. 1,000 crore should be granted for the restoration and reconstruction
work. Do you know that 742 breaches in river embankments have occurred? Therefore, we are requesting for
release of Rs. 1,000 crore for reconstruction and restoration work. The reconstruction work of super cyclone has
not yet been completed because of certain facts. At that time, some units under the Indira Awas Yojana were
granted, and 25 per cent of the cost was to be borne by Orissa. But Orissa was not in a position to give that 25 per
cent share. That is the financial position of Orissa. Therefore, | request the Prime Minister, and the Minister of
Agriculture, without insisting for any share from the State Government, at least, three lakh houses should be
granted to Orissa so that the mud houses could be rebuilt. The cattle population form the lifeline of poor marginal
farmers and agricultural labourers. For that reason, | say that cattle-sheds should be reconstructed and money
should be made available for that.

My second point is that there should be a moratorium on debt clearance for a period of three years so that Orissa
can stand on its own legs and will not have to beg the Centre further.

Sir, there should be re-scheduling of repayments both of the Central Government as well as of the open market
loans so that the debt clearance would not be more than 20 per cent of the State's own revenue. It would help to
strengthen the public finance position of the state and it can help the people in their distress.

Sir, next | come to Plan assistance. | would like to request the hon. Agriculture Minister that Plan assistance from
the Centre should be converted in a manner so that ten per cent is by way of loan, and 90 is by way of grant for a
period of ten years, as it is done for special category States. For Orissa, we ask for such dispensation for ten years
only.

Sir, the projects under "Food for work' should be liberally assisted up to February till the harvest of next Rabi
season. Added to that, the embankments that are weak should be re-constructed and strengthened in such a
manner that in future there would not be any fear of floods havoc in the State.

SHRI S. BANGARAPPA (SHIMOGA): Mr. Chairman, Sir, drought and flood situation in the country is the subject for
discussion today. This is not for the first time that the entire country is witnessing this situation. Only about a year
back we had the devastating experience of an earthquake in Gujarat and a super cyclone in the State of Orissa.
We have been experiencing flood in Orissa, in Bihar and in other parts of the country. Simultaneously we also have
been witnessing severe drought conditions in different parts of the country.

Sir, | think, the monitoring system that has been evolved for tackling such natural calamities is a system of
distributing financial assistance from the Central Government from the Central Relief Fund. Take for example the
case Karnataka.

The amount is hardly Rs. 27 to Rs. 29 crore. We cannot meet the situation that we are experiencing in the State
with this meagre amount. We have been witnessing similar situations else where, like in the States of Maharashtra,
Andhra Pradesh and other areas, in the country.

Sir,  would like to concentrate only to my State, Karnataka. Out of 175 talukas of Karnataka, 146 talukas have
been very severely affected by drought. There had been very scanty rainfall in the region. Though we have
experienced rain in certain areas, yet that was not sufficient at all. About 118 talukas are reeling under a dry spell.
Even the pre-monsoon rainfall recorded in the month of May, 2001 is the lowest in the recent past. If we compare
the conditions of the past, drought situation experienced in the State in the years of 1972 and 1983, then we would
see that the present situation is much worse than those. The situation has already assumed alarming proportions.

People have started leaving their villages. They are going to other places in search of work. In the midst of the
monsoon, barring a small area that is under irrigation, there is hardly any part of the State which is not suffering.
About two-thirds of the entire State is suffering. Small and marginal farmers are very much affected on account of
this. Sown areas actually account for nearly a little more than one-third of the entire area in Karnataka.

As far as drinking water is concerned, out of 28,274 villages in the State about 9,000 villages have been affected by
lack of drinking water. Out of 208 towns, about 83 towns have been completely affected by this problem. | do not
know what would happen in future. This problem is going to acquire a bigger dimension in the near future resulting
in a lot of worries not only for the people of the State but also for the people of the entire country. About seven lakh
small and marginal farmers and agricultural labourers are completely affected.

Recently a study team visited Karnataka. That team has either submitted its report today, or is going to submit its
report to the Government today or tomorrow. An all-party delegation led by the Chief Minister of Karnataka Shri



S.M. Krishna, which included the Members of Parliament from Karnataka cutting across party lines, met the hon.
Prime Minister and the hon. Agriculture Minister. The Prime Minister gave a patient hearing to the delegation. He
responded positively to our requests.

Providing moneys out of the Natural Calamity Fund in advance is not the answer for this problem. In addition to this
what we actually want is an immediate release of Rs.100 crore as the first installment of relief. | request the
Government to make an allocation to the State of one lakh tonnes of foodgrains free of cost under food for work
programme. | also request the Government to make an allocation of two lakh tonnes of fodder for cattle. These are
the immediate needs of the State that are required to be attended to. There has been an acute fodder shortage in
the State. To provide employment opportunities to the people in the affected areas also requires a lot of money. We
have just started experiencing the effects of a dry spell now. | think that very bad days are ahead of us in the
months of November-December. This will go into the next year also till there is a good rainfall during the course of
the next year's rainy season.

|, therefore, would suggest to the Government of India to release an assistance of Rs.100 crore immediately and
then make arrangements to release foodgrains under the food for work programme. Hon. Minister of Agriculture and
the hon. Minister of Rural Development are sitting here. | urge them and the other Ministers concerned to
immediately take action and come to the aid of Karnataka and other parts of the country.

MR. CHAIRMAN : The extended time is going to be over within one minute's time. What is the sense of the House?
SEVERAL HON. MEMBERS: Let us take it up tomorrow.
MR. CHAIRMAN: Now the House stands adjourned to meet tommorow at 11. A M.

1 hour
The Lok Sabha then adjoumed till Eleven of the Clock

on Thursday, August 9, 2001/Sravana 18, 1923(Saka).




